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Sh. D.P. Tripathi, Advocate for the petitioner. Sh. Mukesh Kumar, Advocate
tor respondent company. The respondent files reply /comments in the present matter.
I'he report of ROC on the current status or affair of the company is still awaited.
Therefore, Registry 1s directed to issue a reminder by communicating a copy of this

order to the ROC,

Meanwhile, the petitioner is also at liberty to file reply/ rejoinder. A copy of

petition and reply be sent to the office of ROC to enable the later to prepare its

report.
The matter be listed on 15" September of 2017.
Date: 25.08.2017 Shri H.P. Chaturvedi {I':flernber (Judicial)
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